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ORIGINAL APPLICATION NO. 420 OF 2022

IN THE MATTER OF:

SURENDRA KUMAR -... APPLICANT
VERSUS
STATE OF U.P. & ORS. ....RESPONDENTS
INDEX
Sl. | Particulars Page
No. Nos.
1. | ADDITIONAL AFFIDAVIT BEHALF OF | 1-4
RESPONDENT, GURU SWEETS
2. | ANNEXURE-1 5
True copy of the certificate issued by the Labour
Department, Government of U.P. ‘
3. | ANNEXURE-2 (Colly) | 6-8 |
True copy of the letters given by banks.
k4. ANNEXURE-3 9
True copy of licence under Food & Standard Act,
20086.
5. | ANNEXURE-4 10 -
True copy of the said Registration Certificate .
NEW DELHI.

DATED:21:{0-2023%
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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DELH]I

ORIGINAL APPLICATION NO. 420 OF 2022

IN THE MATTER OF:
SURENDRA KUMAR

VERSUS

STATE OF U.P. & ORS.

ADDITIONAL AFFIDAVIT BEHALF OF RESPONDENT, GURU
SWEETS

[, Nishi Kant Tiwari, S/o. late Shri Chhotey Lal Tiwari, aged about
55 years, R/o. Mohalla Ther, Sambhal, Uttar Pradesh at present

at New Delhi do hereby solemnly affirm and declare as under:

1. That | have been impleaded as one of the Respondents in
the aforesaid case, hence being well conversant with the
facts and records of the present case, am competent to

swear this affidavit.

2. That an affidavit in reply has already been filed by the
Deponent, however, his additional is being filed to place
certain additional facts before this Hon'ble Court which are
necessary for adjudication of the issue involved in the

present case.
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3. That M/s. Guru Sweets is a partnership firm consisting of
Shri Rajni Kant Tiwari, Vijay Kant Tiwari, Nishi Kant Tiwari
and Anuj Kant Tiwari who are doing a small sweet
manufacturing business in the plot in question which
consist of 250 Square Meters and on a small portion of it

construction has been made.

4. That the said premises has been regis,tered with Labour
Department, Government of U.P. w.e.f. 01.04.2016 and
total seven employees are working. The replying
Respondent also doing business of selling milk from the
said premises in which three employees are involved. Rest
of the four employees are involved in manufacturing - of
sweets. True copy of the certificate issued by the Labour
Department, Government of U.P. is being enclosed

herewith and marked as Annexure-1.

5. That per day production of the sweets by the replying
Respondent is about 60-70 KG. Besides this, on an
average 100 KG per day milk is being sold.

6. That the manufacturing of sweet (Halwai) is not an
industrial activity. As per the criteria laid down by Central
Pollution Control Board vide directions dated 07.03.2016
issued under Section 18(1)(b) of the Water Act, 1974 and
Air Act, 1981, the Halwai shop has not been categorized in
any of the categories. Thus necessarily it falls under white

category and does not require any consent either to
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/. That as stated in the earlier affidavit there is no complaint
against the replying Respondent by any of the persons like
Bank of Baroda, State Bank of Indié, Axis Bank which are
operating in the vicinity of the replying Respondent. The
letters given by such banks are being enclosed herewith
and marked as Annexure-z.@o I..L\')

8. That the replying Respondent has already stated and
annexed the death certificate of Shri Surendra Kumar who
has died long bank on 16.04.2004 and thus the very
complaint in his name appears to be false or may be
submitted by someone to prejudice the deposit so that

business activity is halted at the premises of deponent.

9. That the replying Respondent is also holding a licence
under Food Safety and Stzndards Act, 2006. True copy of
the same is being enclosed herewith and marked as

Annexure-3.

10. That replying Respondent has also a GST
registration certificate issued by Government of India. True
copy of the said Registration Certificate is being enclosed

herewith and marked as Annexure-4.

11. That in view of aforesaid facts and circumstances it is
most humbly. submitted that the complaint made against the

replying Respondent be closed and set aside the

nmental Compensation imposed by the U.P.
1of Control Board vide order dated 17.01.2023.
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In view of aforesaid facts and circumstances, the present
Original Application be dismissed and the Environmental

Compensation imposed by U.P. Pollution Control Board vide

order dated 17.01.2023 be set aside.
N {
7‘;\%%) w 6 2767](;?

DEPONENT

VERIFICATION:
I, the abovenamed deponent do hereby verify that the contents of

above affidavit are true to my knowledge. No part of the same is

false and nothing has been concealed therefrom.

VERIFIED ON THIS THE 21™ DAY OF SEPTEMBER, 2023 AT
NEW DELHI.

F_C(l E3] )ﬁ'lmp

DEPONENT

6727
BALAREG No. 1
RENY ROTARY DELHI

@1 SEP 2023 GOVERNMENT OF INDIA

L\
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[See R
(Uttar Pradesh Dookan Aur Vanijya Adhishthan Niyamavali,1963)

Form M
(3)/Section 4-B(3)]

ANNEXURE -1

Labour Department, Uttar Pradesh

Registration Certifi

cate of Shop or Commercial Establishment

ot

- Name of the Shop or Commercial

: GURU SWEETS (WORKSHOP)

Establishment.

Full Postal Address And Location,
Name of the Owner.

Owner Father/Husband Name.
Nature of Business.

Number of Employees,

- Registration Number.

: Mohalla Ther

S vos W

27
: UPSA73000020

Partner/Director's Details

~J

: SWEETS COOKING

. | Name Fathey

Name

Address

Post ]

Rajnikant |Chhotela] Mohalla Ther Sambhaj

First Partner

2 |Vijaykant |Chhotefal Mohalla Ther Sambha

Second
Partner

3 |Nishikant 'Chhotelal |Mohalla Ther Sambhal

Third Partner

4 (Anuj Kant Chhotelal |Mohalla Ther Sambhali

Fourth Partner

given above,has been registered under the ‘U.P. Dookan Aur Vanijya Adhishthan Adhiniyam,1962

on this day 01/04/2016.

Signature of the Chief Inspector of Shops
and Commercial Establishment,
,/C%ﬁ'&‘c\?ad%h

Renewal ' e \

Date of |From To | signature of the Chief Inspector of Shops and z‘, iom ‘_

renewals Commercial Establishm ent,U.P. With seal \\; i ;
1 |01/04/2016 [31/03/2021 N

T

- True Copy

B e

—_—
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» Department of Food Sm,uid Drug Administration

' 2. miipd ofed @ I /
! Address of Authorized Premises

i
i

Government of Uttar Pradesh
Uttar Pradesh
License
Under

Food Safety and Standards act 2006

{See Regulation 2.1.4(6))

SFEl% W@ / License Number: 12720074000010

1.@@@%#&@@@&%%%/

Name & Registered Office Address of Licensee

3. FRIER B UST / Kind of Business

4. a8 wpuR Raw ¥ B e @ R
Yy G & ay gy diowe % (@@
R ghe o Wit 7 s |

i

e gy

M/S GURU SWEETS

(Uttar Pradesh) - 244302

NEAR ARYA SAMAI MOHALLA THER SAMBHAL, l‘éagar
Palika Sambhal, Zone-02, Sambhal{Uttar Pradesh)

-244302

Manufacturer

g:ﬁM(wzﬂ No

] T4 SR /

i U

For dairy business details of location with address and
capacity of Milk Chilling Centers (MCC)/Bulk Milk
Cooling Centers {BMCs)/Milk Processing Units/Milk
Packaging Unit owned by the holder of licensee/RC

5. 3R wavi/ Category of License

6. TF SR g WRET A T SRR, 2006 F I oFET B IR aF AR ¥ 9udd ¥ s § Rt

State

ANNEXYRE-Z °

i

|
|

NEAR ARYA SAMAJ MOHALLA THER SAMBHAL, Sambhal

)

TR vy urer 5 S TfRT / This license is granted under and is subject to the provisions of FSS
Act, 2006 af of which must be complied with by the licensee.

Nain —

M / Place :

Sambhal

&% / Date : 23/01/2020

faftmrrn ot wdl e /7 validation And Renewal

Stamp and signature of Designated Officer

e
. 1. AR 9. Y., 2006 F AP S I SREH
State Licensing Authority under FSSA, 2006

H

i
é Li;e:::::::e Period of | License |Items of Food products authorized Ig?:éi?:; snige:;::“;:egf
| Date ivalidity  |Fee Pald|to Manufacture/ Re-pack/ Re-label Capacity Officer
- Please refer to
23/01/2020 [22/01/2025|Rs.15000 Please refer to annexure for details. | annexure for X)}/ prd
detalls ‘
vi

*The Application for renewal of license shail be submitted 30 days prior to the expiry date menTloned
‘above after which Rs.

100 per day will be charged up to the date of expiry.
Disclaimer-This License is only to commence or carry on

food businesses and not for any other purpose.

-

p——

i

e
Trﬁgopy

i

P A —

.
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CWISHT BEANT

PARTNER
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CANUT BANT

- PARTNER ..
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